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are banks in this country which have not
recruited any staff since 1973. The
National Industrial Teibunal, Bombay
had laid down that the banks must
maintain their staff and as their business
and profits go up the staff should go up.
Actually, many of these banks have
reduced their staff. I can give one
example. The ANZ Grindlays Bank had
a staff of 4,800 in 1985. Today, they have
a staff of only 2,595. This violates the
verdict of the National Industrial
Tribunal, Bombay. There are banks
which are demanding that anybody
opening an account must maintain an
amount of Rs. 10,000 or Rs. 20,000.
There are banks which charge a service
charge of Rs. 100/- for any small
transaction. Under the Contract Labour
Act of India, banks cannot employ
contract labour. But foreign banks are
employing contract labour. This violates
another law. The biggest objection is that
there is no level-playing field where the
banking industry is concerned. The
Indian banks, whether nationalised or
private, have certain social
responsibilities as they have to invest so

much in Government securities, they
have to give concessional loans to
agriculture, co-operatives, small-scale

industries, etc., but no such condition is
imposed on foreign banks. This makes
for a very unlevel-playing field. This is
very unfair for the Indian banks. I am
surprised as to why the Government is so
soft on the foreign banks.

Madam, I would like to draw the
attention of this House to the fact that
every year the foreign Dbanks are
repatriating profits to the tune of one
thousand crores of repees in foreign
exchange. This is a scandalous state of
affairs and the Government of India and
particularly the Ministry of Finance must
do something about it.
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Such people who show disrespect in such
a manner should be taken to task.
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TN ES IV o] 2
FURI IS WIOS : 3] PT 9T € a1 N
PR AH & SHDB?
AT NSgeTE W 3ot : S, w3l &
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T[] Transliteration in Arabic script.
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dfeq , |fep Sfeme Mfrex gpaa fAer
DI SADT IR b BT 711 I TDh1
feraman w1 o f& @ goif we fifes &1
BT, <fhT I8 araeT WY qR1 &1 foham T 3iR
ITD! SRIAT 9IS Bl b SRIGCR DI DR
@ 31 TS| I8 |99 PV Ardl —qHsll aforer &
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BRIET W ol fiReIRED iR IR &
SIRY &5 IR TS B IR IS FEA1 I8 &
&H U 71 G A g el < | 9Tt g
afefY , 7ft




